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Office of the Principal Chief Conservator of Forests (HOFF), Maharashtra State
aE, T T, it drge, AW ¥¥ o 0 0 ¢ Van Bhavan Ramgiri Road, Civil Lines, Nagpur 440001

TN &I TAELER (z==~fta), AgTTg TSA Principal Chief Conservator of Forests (Wildlife), Maharashtra State
pccfwingp@mahaforest.gov.in; ®IsT Phone: 0712-2549563; % Fax: 0712-2553018; aT=e: www.mahaforest.gov.in

Before The National Green Tribunal, Principal Bench, New Delhi

By E-mail
No.D-23(6)/WL/CR.No.43(20-21)/ 255 4
Nagpur, Dated- 2} /ol / 202)

1o,

The Chairperson,

Principal Bench,
National Green Tribunal, New Delhi.

Sub :- Submission of joint report of Chief Wildlife Warden,
Maharashtra and Assistant Inspector General, NTCA (Central
Zone) Nagpur in OA No.77/2020(WZ) Sachin Rangari Vrs
State of Maharashtra & Others.

Ref.:- Order Dated 09/11/2020 in OA No.77/2020(WZ)
Sir,

With reference to above subject it is submitted that Hon. National
Green Tribunal, };rincipal Bench, New Delhi had ordered Chief Wildlife
Warden, Maharashtra and Assistant Inspector General, NTCA, (Central Zone) at
Nagpur to verify the facts and submit a joint report vide order referred above.

As per order the joint report of Chief Wildliﬂfe Warden,
Maharashtra and Assistant Inspector General, NTCA, "(Central Zone) is
submitted herewith for further necessary action.

Encl.: 1) Joint Report
2) Annexure I to XII QW\b\'\‘\
A\

Principal Chief Conservator of Forests (WL)
And Chief Wildlife Warden

Government of Maharashtra
E:\DATA\NNTR Joint report\CR-43(20-21) .doc 3
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JOINT REPORT OF PCCF (WILDLIFE),
MAHARASHTRA STATE AND AIG, NTCA, NAGPUR

on Original Application No.77/2020 (WZ) Sachin Rangari V/S State
of Maharshtra and Others

1. The Original Application 77/2020 was filed by Shri. Sachin
Rangari in Hon’ble National Green Tribunal against the State of
Maharashtra and Others. The grievance in the application was against
felling of trees and digging/excavation of murum sand in Navegaon-
Nagzira Tiger Reserve, Gondia and Bhandara districts of Maharashtra.
The hearing of the matter was conducted on 09.11.2020 through video-
conferencing. After the submissions by the Learned counsel for the
applicant and submissions made by the Conservator of Forests and Field
Director, Navegaon-Nagzira Tiger Reserve, The Hon’ble National Green
Tribunal Principal Bench, New Delhi in Original Application No.77/2020
has ordered to the National Tiger Conservation Authority (Central Zone),
Nagpur and the Chief Wildlife Warden, Maharashtra to verify the facts

and submit a joint report on this matter within two months.

2. The Assistant Inspector General, National Tiger Conservation
Authority (NTCA), Central Region, Nagpur and Chief Wildlife, Warden,
Maharashtra verified the complaints made by Shri. Sachin Rangari since
June, 2020 and also scrutinized the various findings of various reports
regarding the allegations made in the complaints. Four such reports are
examined and analysed by the undersigned viz. the report of Field
Director, NNTR dt.08.06.2020, the report of Additional Principal Chief
Conservator of Forests( Wildlife) East, Nagpur dt.09.06.2020, the report

of Assistant Inspector General, National Tiger Conservation Authority,

149



Central region, Nagpur and the report of the independent committee
formed under the chairmanship of District Collector, Gondia.

Dt.01.08.2020 submitted directly to the State Government.

3. On 1.06.2020, Shri.Sachin Rangari, District Secretary, People for
Animals, Bhandara made a complaint to Smt. Maneka Gandhi, National
Chairperson, People for Animals, alleging that illegal activities were
taking place in Nagzira Wildlife Sanctuary of Navegaon-Nagzira Tiger
Reserve. The allegations made in the complaint were as follows:

i) Hundreds of trees were felleld in Compartment no.

96,98,109,120,121,125 & 126 of Nagzira range
ii) New roads were illegally constructed.
iif) Murum was excavated from the core zone using JCB from 20th

March 2020 to 23rd April 2020.

The Complainant alleged that the various provisions of Forest laws
were violated. The complainant held Range Forest Officer, Nagzira
Wildlife Sanctuary, Deputy Director and Field Director, NNTR
responsible for all illegal activities alleged to have taken place in Nagzira
Sanctuary. Copy of the complaint was sent to NTCA, PCCF (WL),

Maharashtra, Collectors of Districts Gondia and Bhandara (Annexure D).

4. The Conservator of Forests and Field Director, NNTR conducted
enquiry in this matter and submitted the report on 08.06.2020 (Annexure
1)

Major findings in the enquiry report are as follows:
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i) No tree was illicitly felled. During enquiry, trees fallen due to
fieavy winds on 3 (¥ May Z0Zd, numoering (37 were recorded.
Most of the wind fallen trees were found belonging to the
species Dhawda (4nogeissus latifolia), which is a low value and
gum yielding tree.

ii)  No new roads were constructed.

iii) JCB machines were used for sanctioned desilting works and
regular annual road repair works which are used for protection
purpose. The entries of JCB machines were made in the

Registers maintained for this purpose at various gates of NNTR.

5. On the instructions from PCCF (Wildlife), Maharashtra, APCCF
(Wildlife) East, Nagpur visited Nagzira Wild life sanctuary on
08.06.2020 to enquire into the allegations made in the complaint.
Accordingly APCCF (Wildlife) East, Nagpur has submitted a report on
9.06.2020 to PCCF (WL) (Annexure III). In this report he had stated that
machinery was used in road repair works, desilting works, the murum
excavated was used in repairing the roads, no trees were felled to
excavate the murum and was in consonance with the enquiry report
submitted by Field Director, NNTR on 08.06.2020. The Prinpipal Chief
Conservator of Forests (Wildlife) vide letter no 356, dated 10.06.2020
endorsed the findings of both reports and forwarded it to Government of

Maharashtra (Annexure IV).

6. Since a copy of the complaint was sent to Additional Director
General, National Tiger Conservation Authority (NTCA), New Delhi an
independent field visit and enquiry was conducted by Assistant Inspector

General, Nagpur, NTCA on date 10.06.2020 and 11.06.2020.The site visit
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and enquiry report of Assistant Inspector General, Nagpur, NTCA is
given in Annexure V. The findings of the report submitted by AIG,
NTCA are as follows:

i) Road repairing works was noticed at several places with criss
cross drainage structures but no new/bituminous/RCC road
construction was observed.

i) Numerous wind fallen trees were seen of different species, girth

and height. No JCB or intentional felling marks were found on the

trunks of the trees. However, Cassia siamia (exotic) trees which
were on grassland were uprooted as a part of meadow
management.

iii) Excavation of murum was observed which were used for road
repairs and murum was not taken outside tiger reserve.

iv) Mechanized habitat management works was done in Chital maidan

Grassland.

7. After the submission of the above three reports to the competent
authorities, Shri. Sachin Rangari sent another complaint to PCCF (Wild
life) on 13.6.2020 through email. He stated that the reports of APCCF
(wildlife) East, Nagpur and Field director, NNTR were misleading. In
addition fresh allegations were made regarding ploughing inside Nagzira
sanctuary (Annexure VI).The Complainant requested PCCF (Willd’life) to
set up an independent investigation team (not involving any official of
NNTR) to enquire into the allegations in his complaint. He also made a
demand that he should also be allowed during inspection by the enquiry
team members and mentioned that he would file a PIL if his demands
were not met. Copy of the same letter was sent to Smt. Maneka Gandhi,

Chairperson, PFA, Additional Director General, NTCA, New Delhi,



MoEF & CC, New Delhi and Additional Chief Secretary (Forests),
Maharashtra. Government of Maharashtra vide letter 15.07.2020
constituted an independent five member committee with District
Collector, Gondia as Chairman of the committee along with office
bearers from three local NGOs and Deputy Conservator of Forests,

Gondia Forest Division. (Annexure VII) to enquire the complaints.

8. The enquiry committee, under the Chairmanship of District collector,
Gondia conducted meetings with the officers from NNTR and the
complainant and gave an opportunity to them to submit their version with
supporting documents. The enquiry committee visited Nagzira Sanctuary
on 24.07.2020 to verify the allegations made in the complaint. During
field visit, complainant was also taken along with the enquiry committee.
On the same day, complainant requested Collector to visit Nagzira
Sanctuary once again for enquiry to visit the remaining areas. The District
Collector, Gondia considered his request and agreed to visit once again so
as to maintain transparency and impartiality of the enquiry, even though
she was very busy in dealing with Covid-19 related issues. As per the
request the enquiry committee again visited Nagzira Sanctuary on
30.07.2020 for the second time. After field visit, considering the
documents submitted by the officers of NNTR and the complainant, the
legal provisions given to carry out the various works in the Protected
Area, the enquiry committee under the Chairmanship of District
Collector, Gondia submitted the enquiry report to Maharashtra
Government on 01.08.2020 (Annexure VIII).

The salient findings of the enquiry report are as follows:
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i) Murum had been excavated for repairing the roads in Nagzira
sanctuary which are listed in the approved Management plan (2010-11
to 2019-20). Murum was excavated only from those spots where it
was available. The murrum excavated from the reserve has been used
in existing road repair work within the Nagzira wildlife sancuary. The
road repair work is done every year, for patrolling and management
activities of the Nagzira wildlife sanctuary. JCB machines were used
in excavation of murrum needed for road repairs. No trees were
observed to be felled while excavating murrum. Repairing of roads is
done for protection purpose and hence there is no violation under
Forest (Conservation) Act, 1980.

ii)) There was no evidence of any new construction of roads as all the
sites visited were road repair works.

iii)Illicit Felling of 400-500 trees as alleged in the complaint was not

observed.

iv) Activities of desilting, road repairs and meadow development were
carried out using financial powers to approve/sanction works
conferred upon respective officials under financial rules and as per the

prescriptions of approved management plan of Nagzira Sanctuary.

9. In October 2020, Shri. Sachin Rangari made a fresh and similar
complaint in Koka Wildlife Sanctuary (it is part of NNTR in Bhandara
District) to Superintendent of Police, Bhandara against RFO, Koka
Wildlife Sanctuary, ACF, Koka Wildlife Sanctuary, Deputy Director,
NNTR, Field Director, NNTR, all Round Officers and Forest Guards of
Koka Wildlife Sanctuary (Annexure IX). Copy of the complaint was

154



given to PCCF (Wild life), Smt. Maneka Gandhi, Chairperson, PFA,
Divisional Commissioner, Nagpur Division, District Collector, Bhandara
and Deputy Conservator of Forests, Bhandara. Accordingly PCCF (Wild
life) vide letter no 162 dated 29.10.2020 instructed APCCF (Wild life)

East, Nagpur to conduct enquiry and submit report.
Allegations in the complaint were:

i) 10000 trees were felled in Koka Wildlife Sanctuary and
transported outside using the vehicle MH 35 D 423.
iil) Murum was excavated in various compartments in Koka

Wildlife Sanctuary.

10. The Conservator of Forest and Field Director, NNTR conducted
enquiry and submitted the enquiry report (Annexure X) wherein it was

found that

i)  No such massive illicit felling of trees has taken place in Koka
wildlife sanctuary. Only in three compartments (C. No 384,168
and 169) 17 illicit stumps were recorded. Even those trees were
not found felled during the said period December 2019 to May
2020.

ii) Murum excavated in few locations was used only for road repair
works which are used for protection of forest and wildlife in

Koka Wild life sanctuary.

11. The Conservator of Forests and Field Director, NNTR vide letter
no 1988 dated 23/12/2020 had reported to PCCF (WL) that Shri. Sachin
Rangari was arrested and a case is registerd (FIR No.0330, dt.
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06.12.2020)by Kardha Police Station, District Bhandara for trying to

extort money from RFO, Koka, in response to a complaint lodged by

RFO Koka in Police station, Kardha, Bhandara. (Annexure XI).
According to the report of the Field director, NNTR:

“For about 2 weeks, Mr. Sachin Rangari negotiated with RFO, Koka

through a mediator and threatened that if the extortion amount quoted
by him was not given to him, he will file a writ petition in the Honble
High court. Hence, RFO Koka filed a complaint against Mr.Sachin
Rangari in Kardha Police Station, Bhandara district. On 6th
December 2020, Mr.Sachin Rangari deputed Mr.Rahul Ganvir to
accept extortion money on his behalf from Mr.Sachin Jadhav, Koka
RFO. After he accepted money from Koka RFO he was arrested by the
police and FIR (No.0330, dt. 06.12.2020, Kardha Police Station,
District Bhandara) was also filed against both Mr.Rahul Ganvir and
Mpr.Sachin Rangari on 6th December 2020. On 7th December
Mpr.Sachin Rangari was also arrested and produced before the hon’ble
court of JMF'C, Bhandara. Both of them were given bail on same day

and the investigation is on.”’

12.  Shri. Sachin Rangari had repeatedly made allegations about the
works in NNTR since June 2020 till he got arrested in the extortion case.
In view of this the Field Director, NNTR vide letter no. 1733 dt.
12.11.2020 (Annexure XII) expressed his views and the status of the field
staff wherein he has stated that:

“It seems one among his malafide intentions is to defame the

Maharashtra forest department, especially wildlife wing.



157

Complainant seems to have no basic knowledge of FCA, WLPA

and  principles of wildlife management, especially meadow

development. This is what the officers and staff working in NNTR
realised from the allegations made by the complainant against the
officers and staffs from Nagzira Wildlife Sanctuary and Koka Wildlife
Sanctuary. Enquiring into such baseless wild allegations results in
unnecessary wastage of time and energy of the officers and staff.
When he was told that tractor was used to plough the land in chital
maidan for meadow development works, he responded by saying that

FCA was violated by breaking and ploughing the forest land.

Number of tigers has increased from 190 to 312 in Maharshtra
state. Maharashtra state is widely appreciated both in India and
World for doing excellent job in the field of tiger conservation. It
seems that malafide intention of the complainant is to tarnish the
image of the Maharashtra State, projecting that so many illegal things
are taking place in NNTR and state government is not taking any

action against the officers.

Few press reporters who contacted officers from NNTR were also
complaining that the complainant is continuously pestering them with
the request to publish the press note issued by him. It shows the

malafide intention of the complainant.

In the latest MEE (Management Effectiveness Evaluation) exercise
conducted by NTCA, New Delhi, NNTR secured 12th position among all
50 tiger reserves in India and Ist position among all the tiger reserves in
Maharashtra. But the complainant is trying to project that officers and
staff in NNTR are indulging in illegal activities, which in turn demoralize

the staffs and officers working in NNTR, which is located in tribal



dominated, naxal affected and remotest part of Maharashtra. Now
conducting meetings with the field officers and boosting their morale has
become the regular duty of higher officials in addition to the regular
duty. Around 50% of the field staffs in Nagzira sanctuary, who promised
that they will work for one more year had applied for transfer and got

transferred out of Nagzira sanctuary.

After making baseless allegations in his complaint dated 1st June
2020, he went along with two persons on 4th June 2020 with camera and
threatened Mr.Mahesh Bopche, JCB driver to say that he felled trees
using JCB while working in Nagzira sanctuary. A complainant in this
regard has been filed by Mr.Mahesh Bopche, JCB driver in Goregaon
Police station, District Gondia on 6th June 2020. This incident also
shows the malafide intention of the complainant. He is ready to go any

extent to defame the officers and the department.

Just by making baseless frivolous allegations and sending it to
higher officials, complainant is harassing the officers and staff and gets

them engaged in unproductive work, “

13. Since June 2020, Shri. Sachin Rangari has made several allegati;)ns
against NNTR management from Field director to frontline staff. The
allegations in the complaints were not proved in any reports of Field
Director NNTR, APCCF (WL) East Nagpur, AIG, NTCA and
independent committee report under District collector, Gondia. Despite
above reports, he continued to make allegations regarding other protected
areas of NNTR and has filed petition in National Green Tribunal for the

same allegations.
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14.  The PCCF (WL) and AIG NTCA, Central Region, Nagpur have
carefully ascertained truth in the allegations and other documents and
concluded that the allegations as given in the complaint by Shri.Sachin
Rangari is frivolous, not based on facts and intentionally done with other
ulterior motives and hence it is requested to be dismissed by the Hon’ble

National Green Tribunal.

Submitted for further consideration of Hon’ble National Green

Tribunal. g S

Qw\ /
. i
N.H.Kakodkar ant Kamdi

PCCF (WL) Maharashtra AIG NTCA, Central Region
Nagpur

11
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Chairperson
Mrs, MANERKA GANDHI
Bhandara Distt, Unit

SACHIN RANGARI

OPLE FOR ANIMALS Secretary

Date : 01/06/2020

To,
Smi. Maneka Gandhi,
Nationat Chairperson, PFA india &

Mernber of Parliament, India

Sub: taking action against illegal road construction work and cutting of trees inside the core zone of

Navegaon- Nagzira Tiger Reserve (NNTR)

Respected Madam,

Navegaon-Nagzira Tiger Reserve (NNTR) in Bhandara & Gondia Districts of Maharashtra is an important
place for tigers and other animals.

We found that, illegal construction of roads have been taking place in the core zone of NNTR. Cutting of
rrees and excavation of muroom is also taking place with JCB machine for the construction of road.

About 55 to 60 trees {which are 25 to 50 years old) have been cut with JCB machine in Compartment No.
97. This compartment is a part of core zone of NNTR. Tigers (namely- 19, T4, T8) and their cubs reside in
Compartment No. 97. About 700 to 800 deers and sambar reside in Compartment No. 97, which is the part o?
core zone of NNTR.

Muroom excavation have been taking place with JCB in Compartments No. 96,98, 109, 120, 121, 125 &
126. These compartments are also the part of core zone. Tree cutting have been taken place in these
compartments of core zone of the Tiger Reserve. About 400 trees were cut down in Compartments No, 125 &
'126. The tigers road runs along Compartments No. 125 & 126. '

The species of trees that have been cut down include; Lendi, Tendu, Sihna, Surya, Zudpi Kudwa. These
troes are 10 to 25 meters in length. Their age was between 25 to 70 years,

ICB No. MH35G5921 had entered through Pongezara Gate of NNTR Core Zone on 20 March 2020 and
same JCB took exit on 23 April 2020 from the same gate, Again, same J(B entered into core zone through

" Mangezari Gate of NNTR and this JCB is still inside the core zone.

These activities of illegal construction, cutting of trees and excavation of muroom. in core zone of NNTR
have been disturbing the natural habitat of tigers and other animals. This is the violation of laws related to Tiger
Conservation and Forest Conservation. These activities in core zone of tiger reserve are violating the provisions
of Forest Act, 1927, Forest Conservation Act, 1972 {amended in 2006). The Authorities which are responsible for
all these illegal activities must be suspended immediately. And a committee for investigation should be formed
for investigation. This committee formed for the investigation should have one member from PFA Bhandara.
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. #ssiewslved in these illegal activities.

 THe compartments mentioned above are the

o part of Nagzira Sanctuary Range of NNTR, Mr. Sachin
g 5the R.F. 0. in charge of this Range. Additionall

y, Field Directors and Deputy Field Directors of NNTR are

We request you to communicate to higher authorities at state level a

\ { nd central level to look into this
matter s0 that immediate action would be taken against these activities.

Copy to:

1. NTCA

2. PCCF Maharashtra

3. District Collector, Bhandara
4. District Collector, Gondia
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1.

2)

Enquiry report on allegations made by Shri. Sachin Rangari, Member,
People for Animals, Bhandara district, Unit Sakoli

Report regarding alleged road construction in core zone of NNTR

Existing Road network in NNTR is being repaired every year once the monsoon
season is over. Tourism roads in Nagzira range are
Nagzira tourism complex to Mangezari gate running through C. n0.96, 125,121,
120,112,111,110 and 109 ' :
Nagzira tourism complex to pitezari gate road running through C. no. 125, 126
and 98 ,
Nagzira tourism complex to Chorkhamara gate running through C.no.
123,124,122, 370

These roads were repaired in November and December 2019. These roads are
tourist cum protection roads and main network for access to core compartments of
Nagzira range. But due to unseasonal rains till April 2020, roads got damaged and
patrolling vehicles were found getting stuck in some patches. Moreover, the tractors
carrying tankers to fill the artificial water holes with water during summer were
finding it difficult to ply. Hence RFO Nagzira was instructed by Field Director,
NNTR to get these road patches repaired without further delay. Thus road repair
works were carried out from 12" May to 22th May 2020 with the help of JCB and
tractors. While catrying out the repair work; murrum was used. JCB with régistration

no. MH 35:G 5921 and three tractors were used in the above work. Registration no. of
-the tractors used are MH 31D 593, MH 35 G 7433 and MH 36 D 8630.

Photos of entry and exit date for vehicles are attached hetewith.
Workers worked from 10 am to 5.30 pm and used to exit the core zone by 6
pm. JCB and two tractors were stationed inside core in the said petiod as it ‘was not

‘economical for the vehicle to play every day from and to native villages. One tractor

was used to ferry workers. All the entries were taken in the gate registers: All rules
regarding working in core zone were followed. No trees were felled while excavating
murrum for the road repair work. No illegal road construction was done in Nagzira
range.

Regarding alleged felling of 5060 trees in C. No. 97 with JCB

With respect to complaint of illicit felling of trees in C. no. 97, RFO
(Protection) Wildlife, Gondia inspected C.no. 97. No such illicit felling of trees with
the help of JCB, as alleged in the complaint, has been noticed by the RFO (Protection)
Wildlife. The area experienced strong winds and torrential rains on 31% of May 2020.
Eight trees were found uprooted and broken due to winds and rain,
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3) Regarding alleged murrum exeavation in C.No. 96,98,109,120,121,125,126

4)

5)

6)

As mentioned in point fo. 1, existing road network is being repaired every
year in NNTR, The roads run through the compartments mentioned in the complaint,
Murrum from adjoining area of the roads was used in the repait work. Ground
verification was done in the said compartments and images sent in complaint ‘were
vetified ‘in the spot. After the inspection, ACF has come to conclusion that murrum
was: excavated only for road repair work and no trees were felled while murrum was
excavated,

Regarding entry of JCB no. MH 35 G 5921 from Pongezara gate and Mangezari
gate

The said JCB entered from Pongezara gate to carry out the: desilting works in
Nagzira Range. Once the works. were completed, it exited through same gate,
Same JCB entered through Mangezari gate as mentioned in point no. { for road repair
work in the month of May 2020,
All the entries were taken in gate registers.

Disturbance toTiger movement in Nagzira Range

Tigers T 8, T 9 and tigressT 4 with two cubs are resident tigers of Nagzira range.
No disturbance has been found i their movement pattern due to road repairing or
desilting work and all three tigers are found very well moving inside the core z6ne,
This has been substantiated by recent camera trap images.
Alleged illicit felling of 400-500 trees in'C. No. 9'7,96',98,,125,&,71'26,1‘09,12’1

As mentioned in Point no, 2. and 3, as per inspection report of ACF, Nagzira, illicit

the complaint, Again, due to rains, trees were found uprooted to varying’ numbers in
all above compartments. (Photos of windfallen trees attached herewith), ’

Table 1: List of windfallen trees compartment wise

S.No. | Compartmentno, | Nuniber of wind Major species
. fallen trees
1. C.no. 96 22 | Anogeissus latifolia
(Dhawda_)

Ougem"a
dalbergisavides
(Tiwas)

. C.no. 98 47. Anogeissus latifolia




178,¢

(Dhawda)
Madhbuca indica
| ’ (Mahua)
3. C.no. 125 28 ' Anogeissus latifolia
: : (Dhawda)
4. C.no. 126 32 " [Anogeissus latiolia
(Dhawda)
5. C.no. 97 8 Anogeissus latifolia
(Dhawda)
6. |Cuno. 120 1 Anogeissus latifolia
(Dhawda)
7 e ‘C.no. 121 119 Anogeissus lcftz’fo_lia
- ' | (Dhawda) :

From the above mentioned facts, it is very clear that JCB was used only to repair the existing
road network in nagzira and to improve the habitat for wildlife. No trees in the forest were also felled

Wwhile doing these works.

ot

Conservator of Forests Field Director,
Navegaon Nagzira Tiger Reserve, Gondia
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Addl.Principal Chief Conservator of Forests (Wildlife) East, Nagpur
2™ Floor, Laxmi Sanchar BSNL Building, Near Kasturchand Park, Nagpur-440001 )

, ISO CERTIFIED 9001 : 2015
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Tele No.0712-2560953
Office Email ID -apccfwlnagpur@mahaforest.gov.in

No.Desk-l(A)/Steno/Complaint/ | 3. S Nagpur Date :- 09/06/2020

To,
The Principal Chief Conservator of Forests (Wildlife)

Mabharashtra State, Nagpur

Sub:- Taking action against illegal road construction work and cutting of trees inside the
core zone of Navegaon-Nagzira Tiger Reserve (NNTR) regd..

Ref: 1) The PCCF (WL) M.S.Nagpur’s letter no.Desk—23(6)/232/2020-21, dated 2/6/2020
'2) This office letter No. Desk-l(A)/Steno/Comp!aint/ilS, dated 5/6/2020
3) The CF & FD NNTR Gondia’s letter no.Steno/Enquiry/ZO-Z1/01, dated 9.6.2020

A complaint regarding illegal activities carried out in NNTR was received from your office vide
letter under reference no.1 above.
This office has submitted a preliminary Enquiry Report regarding the above mentioned subject vide
letter referred above at no.2. LI B .
The Conservator of Forests & Field Director, Navegaon Nagzira Tiger Reserve, Gondia has
submitted final report vide‘iletter referred above at no.3.
It is submitted that, the APCCF (WL) East, Nagpur has personally visited the NNTR on 8 th June
2020 to ascertain the facts mentioned in the complaint,.
The enquiry report submitted by FD, NNTR, Gondia reveals that, the machinery was used for

have not lead to any felling / uprooting of the trees. Some trees, however, are uprooted and broken as 3
result of strong winds and torrential rains of 31% May, 2020. The entry & exit details of the machinery
/vehicles used for carrying out designated works are taken in assigned registers at the gheck post.

The enquiry report submitted by the FD, NNTR is based on the facts, which have been verified on
the ground by his subordinate gazetted officers. The undersigned has also visited the area and agrees to
the content of the report.

The inquiry report submitted by Field Director, Navegaon Nagzira Tiger Reserve, Gondia is enclosed
herewith for your perusal & necessary action.

Encl: As above. 4
(B.S.Hooda)
Addl. Principal Chief Conservator of Forests
(Wildlife) East, Nagpur.

Copy forwarded to the Conservator of Forests & Field Director, Navegaon Nagzira Tiger Reservg, Gondia
for information.
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Enquiry report on aliep gations made by Shri. Sachin Rangari, Member.
Peopie for Animals, Bhandara district, Unir Sakelj
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Office of the Principal Chief Conservator of Forests (HOFF), Maharashtra State
9, TRA e, Rrfaer e, ATTYX ¥ 000 ¢ Van Bhavan Ramgiri Road, Civil Lines, Nagpur 440001

T & aTHEE (Fsiia), AETUY TST  Principal Chief Conservator of Forests (Wildlife), Maharashtra State
pccfwingp@mahaforest.gov.in; ST Phone: 0712-2549563; %% Fax: 0712-2553018; FqATIS: www.mahaforest.gov.in

By E-mail ~ _
NO.D-23(6)/WL/Cr.No.6(20-2 1)/ 264

Nagpur, Dated- |0 /06/2020
To,
The Additional Chief Secretary (Forests)
Revenue and Forest Department,
Mantralaya, Mumbai 32.

Sub :- Taking action against illegal road construction work and cutting of trees inside the core
zone of Navegaon-Nagzira Tiger Reserve (NNTR) - reg.

Ref:- 1) Letter dated 1/6/2020 from Shri.Sachin M.Rangari, Secretary, PFA, Bhandara. ‘P ” 7
2) E-mail dated 2/6/2020 from Additional Chief Secretary (Forests) Mantralaya, ‘ p-° )
Mumbai.

3) E-mail dated 2/6/2020 from ADG (Project Tiger) & Member Secretary, NTCA, \P -3
New Delhi. -39
4) E-mail dated 2/6/2020 from Shri.Soumitra Dasgupta, IGF, Wildlife, MoEF & CC, ' P
New Delhi.

5) This office letter D-23(6)/232/2020-21 dt.2/6/2020. | P ~45
6) Additional Principal Chief Conservator of Forests (Wildlife) East, Nagpur letter , P 53
No.Desk-1(A)/Steno/Complaint/135 dt.9/6/2020.

A complainti was received regarding illegal road construction work and cutting

" of trees inside the core zone of Navegaon-Nagzira Tiger Reserve vide letter cited at reference

no.1 above. The matter was examined and enquiry report has been submitted by Additional

Principal Chief Conservator of Forests (Wildlife) East, Nagpur vide letter at reference No.6
after his field visit.

The enquiry report reveals that the machinery was used for carrying out the
excavation of murram, repairs of the roads and for the de-siltation of water bodie§. The road
repair works are done annually and are essential for regular patrolling of the-staff. Some trees,
are uprooted and broken as a result of strong winds and torrential rains of 31st May, 2020. The
entry and details of the machinery/ vehicles used for carrying out designated works are taken

in assigned registers at the check post.

E:\DATA\CR-6(20-21)Eng.doc : -3

b
U3




The undersigned agrees with the report and the same is submitted herewith for Eflf
your perusal and necessary action.

( &\\\ g

Encl. - As above. ’Y\" -

P

Principal Chief Conservator of Forests (WL)
Maharashtra State

Copy_submitted to :- 1) Principal Chief Conservator of Forests (HoFF) Maharashtra State
for information.

2) Dr.Anup Kumar Nayak, ADG (Project Tiger) & Member Secretary,
NTCA, New Delhi for information.

3) Shri.Soumitra Dasgupta, IGF, Wildlife, MoEF & CC, New Delhi
for information.

) Depudy Divecdvs Geneval of ferert (cenhal)
Mo EF, )er!m’)aj office, Najf)(_u‘)_

E:\DATA\CR-6(20-21)Eng.doc



A site visit report on
lllegal road construction, cutting of trees and muroom excavation in

Navegaon Nagzira Tiger Reserve, Maharashtra

AIGF NTCA Nagpur was directed by NTCA HQ to cause

enquiry by carrying out site visit in connection to.

illegal road construction work and cutting of trees
inside the area of Navegaon - Nagzira Tiger Reserve
vide OM F. No./16/2010-NTCA (Vol-1) dated 8" june
2020. In  persuasion,
out site visit on 10" and 11" June 2020.

undersigned has

' was accompanied by Field Director, Deputy Director,
ACF, RFO and concerned frontline staff for site visit,
During visit, we travelled on road in vehicle and

walked across the said compartment

the merit of allegations.

Salient finding of the visit are as follows.
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road

Sr. S, " ;
No Allegation Location QObservations
o Meimal pesd | Road repairing work was noticed at several places with cross;
) ;i s ; drainage structures but no new/bituminous/RCC
1 construction in | Not mentioned , ; ) -
construction was observed. Same was confirmed by the Field
core zone -
B Director, ] - :
Numerous wind fallen/broken trees of different species, girth |
, | and height were observed throughout the area. No JCB or
Cutting of i other intentional felling marks on tree trunk were observed. |
Compartment
about 55 - 60 No. 97 No parts of fallen trees were observed to be removed.
2 trees with JCB - However, Cassia sigmia (exotic) trees edcroaching on :
; Compartment . ) !
Cutting of 400 grassland were found uprooted in Chital maidan grassland. it |
| No. 125, 126 . : R :
; | trees was informed by Field Director that same were removed as 3 |
' ‘ part of habitat management intervention and no part of it was ;
. ) taken outside tiger reserve. B '
Compartment | Excavation of muroom was observed to be done from borrow
! Excavation of No. 96, 98, - pits flanked to the roads and water percolation/ retention |
| 3 Murrom with 109, structures. As informed by the Field Director, it was done for
iCcB 120,121,125, | road repairing and de~sclt'ing of water percolation/retention |
126 _structures. Muroom was not taken outside tiger reserve. L
4 Mechanized Chital Maidan | it was agreed by the Field Director that mechanized habitat
habitat Grassland management was done in chital maidan grassland,
management .

Immediate

ly after receiving the complaint, a local level enquiry was conducted by Field Director,

NNTR. Also, APCCF {(Wildlife) east caused site visit and enquiry report has been submitted to NTCA.
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Chairperson
Mrs. MANEKA GANDH]
Bhandara Distt, Unijg

SACHIN RAN GAR]
Secrety r

Date: 13/06/2020

To,
The Principal chy ef Conservator of Forests (wild life)
Maharashtra State, India,

Subject: In response to the Inquiry Report submitted on cutting of trees ang muroom excavation in
core zone of NNTR by APCCF (wildlife) East

Ref:
1. Letter No, Desk-l[A],’Stenc/Compla.Int/lss Nagpur Dated 09/06/2020
2. Letter No, D—ZS(GJ/WL{CI'. No. 6(20-21)/356 Nagpur Dated 10/06/2020

An Inquiry report on tree-cutting and Muroom excavation in core zone of NNTR was submitted by
APCCF (Wildlife) East. 1 is observed that this report is misleading and contains factually incorrect
Information becayse of following points: =

Shinde & Mr, Shinde had ajso apologized for the Same on the Whatsapp Eroup of Nagzira
Sanctuary.

e,

s,

Add - Gadkumbhal; Road, Shivaji Ward SNabod: o el

e

e




The report includes only month of entry. This point does not reveal what kind of work these machines
were doing in the month of March & April 2020. The said JCB & tractors entered Pongezara gate on
20/03/2020 and exited on 23/04/2020. That's a period of more than a month. (Images of gate entries
are attached.)

The images of trees fallen with JCB before 31st May, 2020 are attached with this letter.
These images are with location and date.

After reading this report, it can be stated that the concerned-officers have indulged in
wrongdoings and they have intentionally mislead the investigation officers, We also suspect that there's a
huge financial mismanagement involved herein. This laughable inquiry report, submitted by B. S. Hooda,
APCCF (WL) East, is not acceptable. The inquiry by CF Gondia is also doubtful and it tries to save the skin
of concerned officials who are responsible for this tree-cutting and excavation. Deputy Field Director,
Field Director & APCCF have submitted misleading report.

Therefore, we request your utmost attention to setup an independent & transparent
¥ investigation team (not involving any official of NNTR) to investigate this matter. We also demand
to allow the complainant Mr. Sachin Rangari to be present during the inspection by the team
members, If this demand is not met, then the complainant, Mr. Rangari will have no option but to
file a PIL against all the concerned authorities on the appropriate legal platform and
simultaneously raise the issue on all the social media platforms along with all the enclosed proofs
including the whatsapp group chats of concerned officers.

Sachin M Rangari
Secre Pﬂ'ﬂi“ndam
PEOPLE #cm ANIMALS
BHANDARA DIST. UNIT

AT. SAKOY
Copy to: bz
2 1. Smt Maneka Gandhi, Chairperson, PFA India & Member of Parliament, India
@ 2. Additional Chief Secretary (Forests), Maharashtra

3. Dr. Anup Kumar Nayak, ADG (Project Tiger) & Member Secretary, NTCA, New Delhl :
4. ShriSoumitra Dasgupta, IGF, Wildlife, MoEF, & CC, New Delhi

4. The photos enclosed with report does not clear the dates of entry and exit of JCB and tractors.
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The colored portion indicates compartments where tree cutting and excavation is done.
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Enquiry report. on allegations made by Shri. Sachin Rangari, Member,
People for Animals, Bhandara district, Unit Sakoli

Report regarding alleged road tonstruction in core zone of NNTR
Existing Road network in NNTR is being repaired every year once the Inonsoon
season is.over. Tourism roads inNagzira range are
Nagzira tourism complex to Mangezari gate running through C. 10.96, 125,121,
120,112,111,110 and 109
Nagzira fourism complex to pitezari gate road running through C. no, 125, 126
and 98
Nagzira tourism complex 1o Chorkhamara gate running through C.no.
123,124,122, 370

These roads were repaired in November and December 2019. These roads are
tourist cum protection roads and main network for aceess to core compartments of
Nagzira range, But due to unseasonal rains till Aprit 2020, roads got damaged and
patrolling vehicles were found getling stuck in some patches. Moreover, the tractors
carrying tankers to fill the artificial water holes with water during summer were
finding it difficult 10 ply. Hence RFO Nagzira was instructed by Field Director,
NNTR to get these road patches repaired without further delay. Thus road Tepair
works were carried out from 12 May to 22th May 2020 with the help of ICB and
tractors. While carrying out the repair work, murrum was used. JCB with registration
no. MH 35 G 5921 and three tractors were used in the above work, Registration no, of
the wactors used are MH 31 D 593, M 33 G 7433 and MH 36 D 8630,

Photos of entry and exit date lor vehicles are anached herewith,
Workers worked from 10 am to 5.30 pm and used 1o exit the core 2ome by 6

economical for the vehicle to play every day from and to native villages. One tractor
was used {0 ferry workers, All the entries were taken in the gate registers, All rules
regarding working in core zone were followed, No trees were felled while excavating
murrum for the road repair work. No illegal road construction was done in Nagzira

Regarding alleged felling of 50-60 trees in C. No, 97 with JCB

With respect to complaint of illigjt felling of trees in C. no. 97, RFO
{Protection) Wildlife, Gondja inspected Cuno, 97, No such illieft felling of trees with
the help of JCB, as alleged in the complaint, has been noticed by the RFO (Protection)
Wildlife. The area experienced strong winds and torrential rains en 31% of May 2020.
Eight treas were found uprooted and broken due to winds and rain, -

Ny
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! 3) Regarding alleged murrum excavation in C.No, 96,98,109,120,121,125,1 26

As mentioned in point no, L. existing road network is being repaired every
year in NNTR. The roads run through the compartments mentioned in the complaint,
Murram from: adjoining area of the roads was used in the-repair work. Ground
verification was done in the said compartments and images sent in complaint were
verified in the spot. After the inspection, ACF has come 1o conelusion that murmm
was excavated only for road repair work and no teees were felled while murrum was
excavated,

4) chnrding entry of JCB no. MH 35 5921 from Pongezara gate and Mangezari
Rute

The said JCB entered from Pongezara gate o carry out the desilting works in
Nagzira Range, Once the works were completed, it exited through same gate.
Same JCB chiered through Mangezar; gate as mentioned .in point no, | for road repair
work in the month of May 2020. i

All the entries were taken in gate repisters.

5) Disturbance toTiger moventent in Nagzira Range

Tigers T 8, T 9 and tigressT 4 with two cubs are resident tigers of Nagzira range.
No disturbance has been found in their Movement pattern due to road repairing or
desilting work and all three tigers are found very wej| moving inside the core Zone,
This has been substantiated by recent camera trap images,

6) Alleged illicit felling of 400-300 trees in C. No. 97,96,9&!25,126,1 09,121

the complaint, ‘Again, due to Rains, trees were found uprooted 10 varying numbers Tl

Arogeissus latifotia
(Dhawda)

Ouaenig

S |
dulbergisaoides -
Tiwas
Anogeissus fatifolia
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Madbuca indicq
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Anogeissug latifoliq
{Dhawda)

Anogeissys latifolia
(Dhawda)

Cao. 120 Anogeissus :’én_’ﬁn!.‘a_

(Dhawda)

Anogeissus o
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Guidelines for Roads in Protected Areas
ations of the Sub-Committee of National Board for Wild Life jssued by

wildlife Division, Ministry of Emvironment, Forests and Climate Change yide
E No. 6-62/2013 WL, dated 22nd December 2014)

In pursuance 1o the decision taken by the Stands Committce of the NEWL in its 25th Mecting bld on
30t Maech 2013, a sub-committee under the chairmanship of De. MK Ranjit singh, Member. National
Hoatd for Wikdlife, was constituted by the Ministry of Environment and Forcsts vide O.M. No. 6-6272013-
Wi dated 26th June 2013 The terms of reference of the sub-commirice arc as follows:

« To frame a comprehensive guideline for construcon Tepaiz of roads passing theough PA in the coantry.

« Design best practices for such roads passing through PAs 50 a8 to have better wildlife comservation.

The 1st mecting of sub-commitice was convened on 2nd July, 2013, The second mecting of the sub-

committee was convened on 6th August, 2013. The Tist of panticipants who stiended both the meetings are
given in Annexure-§.

poorly understood, except in the obvious and scrious instance of wild animal morsality due o read
aecidents. Elsewhere, i was boen well establishad that roads have detrimental ecological cffecrs in both
terrestrial and aquatic natural ¢ mmwwwmm fragnscntcd natural
habitats, They break forest contiguity, impinge on forests and well-wors migralory paths of animsls,

teee cover and canopy, slive vegetation-all of which gravely impact wikihif Rassds eatse soil erosion and
landslides. Crucially, rouds are the fiest swep 1o ancillry development an increasing huestessa Footprint i
the arcs, thus leading to accelenated developmental, toueixt nd hunting pressiscs, increase in pollution,
litter, and various dismrbonces. Unless groat vigilance pnd checks see provided, rosds provide condas for
iTlegnl exiraction of timbee and foest produce and for poachiog. particularty m night, from vehicles. It 8

very difficult w provide the pequiisite surveiliance and it is well cstshliahed that PAs have suffcred lows of

yegetutive cover poaching afier comtruction of roads. In PAs in the mountainous region, COmICTIN
oF roads snd their widening has grave consequences, including tandslidcs sl crosion, as the debeis flom
romd cuts on hillsldes i invariobly tipped over the sides. A hackground paper on liness intrasions into
natural areas, inchiding roads, commisaioned by (he Nathosal Board for Wildsife in 2011, provides an
exhaustive review of the current state of knowledge oa this topic 1 and a companion docuosent 2 provides,
detailed guidelines by which thewr negative Impact oa nanrel habitats and wild specicy, can be mintmired.

BASIC PRINCIPLES \
\We wish o reiterite s polnt ariculated cleatly and cmphatically i the National Wildlifec Action Plan-2002.

2018, which states thet the *Ainispy of Surfoce Troniport... o plon roads, Nighways, errsswayd im sk

' Contants
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a manner that all natlonal parks and sanctisaries are by-pavsed ond integrity ofke PA is mointoined

Wildlife corridors alsa need 1o be avoided, ar mizigaotive mearures fouch as reswicting wight proffic} aced
10 be emplayed. ™ This principie must serve s the comerstone of any road plan that is being conceived

in the vicinity of sny wildlife or Protected Area, xnd envisages the Minisery of Surface Transport 1o work
I coordinetion with the Minisiry of Enviroament & Forests, and other relevant suthorities and expens.
Further, we belicve that this principle must spply to all other roads being planncd by sy other agency al
the nutional, state, or local levels. The implication of this action poist articulated in the National Wildlife
Action Plan (NWAP) is also that plans be made proactively by rclevant agencies 1o reslign existing reads
passing through protected aecas, in a way that PAs are bypassed and, subsequcntly, deconmision roads
that Intersect PAs,

If there are vigble alternative alignmenis-as observed in & aumber of cases—to rosads that otherwine
intersect FAs, those within PAs must gradually be phased out and eventually decommissionat, while rhe
alternate rosds should be improved. This must be done in sctive coondinstion with the relevant minmiries,
depariments and authoritieg, as noted above,

In planning roads, within nod in the vicinity (defined here m roads that see situsted inside and within
L ke radial distance) of protected aress, we recommsend that following fundamental principles must be
Follosed in order of priosity: Avoidance, Realigument, Rossoration.

{. Peinciple of Avoldance: The foremaont option would be 1o ahogether avoid are as that aee within or
i the vicinity of sny Protected Arcn snd to find slernatives that are socully and ecologically s
sppropcale,

Principle of Realignment: This follows s & corollary of the fiest principle. Rosd projects s
investigate and deronstrabe that they have considered other alernative routes that svoid satursd srcas

al high ecologleal value, This must be an intogral featare of » project propasal end implementation

b

bocal communities sffectod by the routing and subject to ecalogical and wikblife cons klcrations.
User ngencies wecking cloarsnces for ronds must demomatzate as to how they Rave laken ihese facton
into aceount, before their propasals con be considered for approval by the SC-NBWI_

4. Princlple of Restorntion: [ natuml aress, existing rouds that are o disuse {¢.g., old bogging roads ),
ot evalusied 1o be inc Micicnt ordetrimental w their objectt, shall be targered for docomumimsioning snd
rubsoquent ecological restoration, s the process of waiating the necovery of an ccosyssem that b
been degraded, damaged, or destroyed.

The Deputy Inspecior General of Foresty {WL) briefod the commifiee regarding the existing guidelines

for reads within Protected Arcas, vi,,

(1} Dechion of the Swnding Committes of IBWL, as per decision tken during the mectig beld oa
14.6. 2004 This held that roads that have ilrcady been tared should continue w be maintained atpd
repaired properly, in the current form. No roods inxide the National Parks and Sanctusnies thould be
widened o upgraded,

ft4) During the mecting of [4th October 2011, it indicated thai "No widening of existing roods shall be
permitied, and the st of fintshing of the rurfoce of the repaired roadfs} shall remain same a3 that

documents, Realignments must slio be developed in a trind parenl psannet Betoigh consulation with
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' J the wrtgital road(s), f.&.uwntarred roady shall remain wa rarred afier repoirs, and oaly ortginally
rirresd roads shall be repaired and tarred ™

[ “The coramittes recommend the foliowing: -

The status quo of the roeds passing through National Parks and Core Critical Tiger Habitats (CTH)
shall reniadn the same. The roads conld be paaintained and repaired in the best manncr posaible in thar

cutrent form and present width, No widening of up pradation i 1o be allowed. I it i 3a exiting tarred
rrad., it shall be maintained se such sod no widening of the tarred surface of the widcrdng of the road
itself, may be done.

For Wildlife Sanctuarics and Connervation Reserves, the samé notins s in the caie of National Parks
and Core, Critical Tiger habitats, shall apply. However, in case of Sanctoaries and Comscrvation
Reverves, culverts and metalling in sections of mads that become inpasaable o *sll weather roads”
for approachiconnectivity to villages within the Protected Areas, can be considered for spproval in the
Standing Commitiee of NBWL, If acceisary in ssch eases, required maimienasce could be taken up
by the Forest Dept. on the recommendation of the Standing Committre of NBWL. It may b stressed
again, that the width and sarus of the cxisting roads shall remais the same and no up pradation will
be sllowed. In considering much peoposals, the method of such roed constr tion/improverncad such 2
blasting, burrow-pit digging. ¢ic.. the impact upon movement of anizaals froem one habitat to another!
wildlife comridors, sccesa of water, e, would be eriterin for consideration.

. Where roads spprosching/passing by National Parks/Core-Critical Tiger Reserve/ Wildlife Sanctuary

arc withift 2 ditia of | ki thereol, of within the Eco Scasitive Zone, whichcver of the two is besser,

would be treated on same basis/guidelines as e spplicable to the Protecied Arcas calcgory that it &
in proximity of.

. Presénily, ks Community Reserves are utside the purview of Section 29 of Wikdlife (Protection) Act

1992, the commtittee decided nat to delve into the maiter of roads passing through such PA<

The committee recommended that, no change of curremt ownership and maintenance of roads passing
through the Protecied Arcas should be permitied. However, in specific cases where such a transier is
required to better misnage roads s0 18 o cause minimal impacts on wildlifc, s in the case of transfer of

ccrtain PWD fother toads which pass theough PAs, back to the conocmed Forest Dept: sach transfers
coukd be considered.

. Roads being managed by the Forest Department for the purpose of patrolling and tourism. were of

cqunl concer like other roady inside Protected Arcas. [ was poted that there was a large network of
such roads in several National Parks Tiger Reserves/ Wildiife Sanctuarics. No ncw roads shoubd be
constructed by the concerned Forest Departments and if so required to be constructed, the approval of
the Natiomal Tiger conservation Authority {in case of Tiger Reserves) and concerned Stxie Boards for
Wildlife in cose of non-Tiger Reserve for other PAs must be obtaincd. The comoerned suthority should
be able ko demonstraie and justify the grounds for coastruction of the ocw roads within PAS, in the
conseryalion interest of the concemed PA.
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6. The commitiee alvo agreed that the Wildlife Instituse of fndin shou ld formulae guidedines - for making
road's by the Forest Depariments, for protection purposes, i Protected Areas. Critical Wildlike
Habitats and designated corridors.

Management of Roads within PAs:

Mitigation: For existing roads, repairs and maintenance of existing rosds, sod for repairing roads that arc
impassuble during monsoon/all-westher roads as described in the recommendation above, it is Imperative

that mtigation measures arc inchaded in the projoct plansing. design, budget, implomcatation, md
monroring stages. mmmmnm&ummﬂdﬁcnﬁmimwm

local communitics and users. This shall be considered oaly for existing structores and for new cascs,

where _‘rwmgwmttﬁﬁ!ﬁwmmlymﬂHoﬂmdﬂthﬁm

Jusufication. These are aliso subject fo requisite approvals from the state suthoritics and boands, the

Ministy of Envirenment and Forcsts and its statutory bodics, such as the National Boand for Wildlife,

Farest Advisory Commitiee, and the National Tiger Conservation Authority, as relcvant 1o cach case.
Anuhmnwaﬁofmmmﬁmmhmmmwmmﬂdmﬁc!ﬂ!%h drs®t guideline

document mentioned above: (pages 513, and 17-21) While fully endoeving these recommended
management measures, for ready reference, some of Ibe key management considerstions applicable for
siready existing roads, are herewith highEighted:

* Ban on night traffic (dusk to dawn) is cssential to save animals from distarbance from the constant flow
of wraffic, and thus allow them passage. It is recommended that night irsffic bass shoold be initisted
and applied in Core Critical Tiger Habitats, National Parks and Sanctuarics. There are such existing
bmsmnnomﬁgulﬂmmdmmghlpuaumybtmm&rfﬂqmm
living within the PAs.

* Strong regulations coatrelling timing and traffic volumes nced to be buik in for all roads theough
Protected Arcas and critical habitats.

. Mu&mtmuam»md&emﬂmﬂm@m&m buthcﬂrcdlhwgbnnpwndspcd
limits and speed breakers.

* Vchicles should nmhml&m:dmiﬁhﬁiﬁinm

* No use of horns within the PA, and nd littering.

. Spﬁ:dmmcnmsmdmhcrgm&dmﬁﬂmspcﬂMmls:smdnuuhmuf:ﬁﬂmﬁmcmwﬂmifcm
habmﬂangmmis :nPAgmmkpmmmﬁymwd&mghﬂ-&s&g&dem
and exit pomts and all other refevant Jocations.

» Establishment of check posts bythtﬁlltstdcpma.m bochcmyandcmm

» Whercver possible, natural animal cmssmga existing across roads should be retxined of encouraged.
For instance, overlapping tree canopy in ¢losed canopy evergreen'semi evergreen forests i an essential
attribute for the movement of arboreal species. Passage 1o waterboles and daily movements of animals
must also be safegnanded.

* Underpasses: well-designed tunnels, culvents, papu.lﬂlmhrmunﬁumnsw
below mﬁnﬂhdmhu%mnflmﬂnﬁmﬂmﬂcmﬂnﬂwm:&au
deployed below railway lineshighways for passage of large h:dudmmnk_mdephlms, tipers.
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Chairperson 5208

Bhandara Dist

~ Secretary

L& = o Date: 07 October, 2020

o, | T /’/)ﬂ/—ﬁ‘

he PCCF, Wildlife,

Naharashtra State, § S \G (l {9 Or‘>

anbhavan, Ramgiri Road iz ERY e Q; Y L Cig s ‘_\y/"]

ivil Lines, Nagpur- 440001 et T 3 / ) \O
/\‘v\

ubject- Taking disciplinary action against officers involved in illegal tree cutting & Murom excavation in Koka
Vildlife Sanctuary, NNTR Core Zone

.espected Sir,

1cidents of tree-cutting (with axe/machine), tree-telling (with JCB), Murom excavation (with JCB), illegal transport of
orest produce outside the forest have been occurring in various compartments in Koka Wildlife Sanctuary Range
vhich is a part of Navegaon-Nagzira Tiger Reserve (NNTR). These incidences have been occurring by labourers on the
yrders of officers who are responsible for the said deforestation and destruction of wildlife. More than 10,000 trees
1ave been cut down with axe and machines; furniture was made from wood so obtained from cutting down these
rees. Murom excavation was done with JCB into near about 3 to 5-meter depth. These activities (tree-cutting, Murom
:xcavation) are violation of certain laws and rules related to forests & wildlife protection. All the details of these illegal
ind unethical activities are described below:

esponsible officers for the said tree-cutting & Murom excavation in Koka Wildlife Sanctuary Core Zone:
1. Sachin Jadhav, RFO, Koka Wildlife Sanctuary Range, NNTR
2. Smt. R. U. Sawant, ACF, Koka Wildlife Sanctuary, NNTR

Punam Pate, Dy. Field Director, NNTR

4, Ramanujam, Field Director, NNTR

5. 0. S. Banote, RO, Koka Wildlife, NNTR

6. Mohan Hake, Forest Guard

7. Nagpure, RO, Chandrapur Round -

8. Ambule, Forest Guard ‘

9. Sawsakde, Forest Guard

10. R. D. Bhendarkar, Round Officer

11. C. P. Pardhi, Forest Guard

12. Other Round Officers and Forest Guards as well as higher Authorities

Compartments where the said tree-cutting, Murom excavation was done:
Compartment No. 384, 385, 160, 165, 168, 176, 169, 180, 177, 173, 175, 179, 172 _
Dyra’tlon in which illegal deforestation and Murom excavation was done

i”ne aforesaid illegal activities were done during December 2019 to May 2020. Most of the illegal tree cuttmg was
¥one during the lockdown period.

,?“J/

A V\\p

dd.Gadkumbhali Road ,Shivaji Ward Sakoli. Email ID: sachmpfaS@gmall com. Mob No. 7588879566/8999507536
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mpact on Wildlife and Tiger Conservation ,
The cutting/felling of trees destroys the natura! habitat of birds & insects, destroys food source of herbivores and
finally disturbs food chain. Wild animals move to another location within the forest and outside the forest which results
into man-animal conflict. The motive of government to declare any forest as Wildlife Sanctuary is to protect wildlife
and to conserve environment. The motive of declaring any forest as Tiger Reserve is to protect tigers and the natural
habitat of tigers. The funds provided by the government for Wildlife Sanctuary and Tiger Reserve are useless if officers
(who are appointed for the protection and conservation of wildlife) destroy wildlife themselves. The loss of bio-
diversity as well as flora and fauna due to illegal deforestation and Murom excavation is not expected and not
permissible to be done by any officer.

Importance of NNTR in National Wildlife

NNTR is situated in central India and is a natural habitat for tigers. NNTR has connectivity with other tiger reserves in
Maharashtra, Madhya Pradesh, Chattisgarh & Telangana. Deforestation in NNTR may lead to displacement of tigers to
other locations.

Possibility of illegal trade of forest produce

A large-scale deforestation was done in Koka Wildlife Sanctuary. It can be concluded that it was done for obtaining
wood. Wood so obtained is primarily used for furniture. There is a possibility that the wood so obtained was sold to
merchants and illegal trade of forest produce was done.

Acts and Rules which have been violated and under which criminal/forest offence may be filed
Sec. 33 (1) of Indian Forest Act, 1927

Sec. 75 of Indian Forest Act, 1927

Sec. 29 of Wildlife Protection Act, 1972

Sec. 31 of Wildlife Protection Act, 1972

Sec. 3B of Forest Conservation Act, 1980 |
Guidelines issued by NTCA

Biodiversity Act, 2002 & Rules 2004 & 2008

Sec. 3 of Minor Minerals Act, 1957

Enquiry of intentional financial gains to responvsible officers
The purpose of doing these illegal and unethical activities by aforesaid officers is financial gain. The enquiry of
monetary gains received by responsible officers is needed.

Valuation of trees which were cut down

A research was conducted by Ministry of Environment & Forests, Government of India, which states that, a tree of age
50 years, cut-down for timber is priced INR 50,000 per tree. But the tree is not curt, it provides environmental services
which values INR 23,00,000 per year. More than 10,000 trees were cut-down in the said forest. Therefore, timber of
INR 50 Crore is lost. But a tree provides environmental services worth Rs. 23,00,000 per year. Therefore, the value of
10000 trees is Rs. 2300 Crore per year. The loss so incurred to Government and to the environment must be refunded
by the guilty officers.

Murom excavation for any purpose is illegal

Murom is a minor mineral and can not be excavated inside tiger reserve, wildlife sanctuaries and other protected
areas. g

Immediate action needed

The concerned officers must be suspended immediately. Forest offences and criminal offences must be filed against
guilty officers.



scription of trees which were cut down:
Aost of the tree that were cut down were Teak trees and were of 10 to 20 years of age, up to 7 meter in length and
about 20 to 60 centimetre in diameter. Trees other than teak, were also cut down. Ain, Bija, Sihna, Garadi, dhawna,
Moh, Atai, Charoli, Kinhi and others are the trees which were cut-down.

Deforestation and Murom excavation in compartment No. 384 & 385
In Compartment No. 384 & 385, Murom excavation was done. Teak and other trees were cut-down. About 500 to
1000 trees were cut-down.

Deforestation and Murom excavation in compartment No. 165
In Compartment No. 165, Murom excavation was done. Teak and other trees were cut-down on 3 to 4-hectare area.
About 1000 trees were cut-down.

Deforestation and Murom excavation in compartment No. 168
In compartment No. 168, pits formed by Murom excavation are near Kasai Gate in Kawlewada bit. About 500 trees
were cut down.

Deforestation and Murom excavation in compartment No. 176
In Compartment No. 176, deforestation was done on 18-hectare area. Teak as well as other trees were cut down by
machines and axe. Some trees were felled by JCB. About 5000 trees were cut-down in compartment no. 176.

Deforestation and Murom excavation in compartment No. 173
In Compartment No. 173, Dudhara beat, tree cutting and Murom excavation was done. Near about 1000 trees were
cut-down in Compartment No. 173.

Deforestation and Murom excavation in compartment No. 180

In Compartment Nc. 180, Khurshipar camp, tree cutting and Murom excavation was done. About 400 to 500 trees
were cut-down.’

Deforestation and Murom excavation in compartment No. 169

In Compartment No. 169, tree cutting and Murom excavation was done. About 400 to 500 trees were cut-down in 4
to 5-hectare area.

Deforestation and Murom excavation in compartment No. 177
In Compartment No. 177, tree cutting and Murom excavation was done. About 400 to 500 trees were cut-down in 3
to 4-hectare area. .

Deforestation and Murom excavation in compartment No. 175 v
In Compartment No. 175, tree cutting and Murom excavation was done. About 500 to 700 trees were cut-down.

Deforestation and Murom excavation in compértm'ent No. 179
In Compartment No. 179, tree cutting and Murom excavation was done. 8 to 9 feet pit was dug on about 20*25 feet
area.

Deforestation and Murom excavation in compartment No. 172 N
In Compartment No. 172, tree cutting and Murom excavation was done. 4 to 5 feet pit was dug on about 15*20 feet
area.

Transport of cut-down trees outside the forest
The trees cut-down were transported out of the forest by departmental vehicles. The forest vehicle MH 35 D 423 was
used for the transport of cut-down trees.



Legal Action which is needed to be taken against officers who will found to be guilty after investigation
The Special Investigation Team should be formed to investigate this case and the complainant should be a member of

investigation team.

The forest offences must be filed against the guilty officers.

The loss (incurred to Govt. due to illegal activities by guilty officers) must be refunded by guilty officers.

The properties of guilty officers must be seized in case they fail to refund the loss caused by their wrong-doings.

Media coverage
The news related to deforestation in Koka Wildlife Sanctuary was published in various newspapers continuously.

Secretary, P& Braidara
'&HANQ‘AQ! DIsT UnNET

AT, SAKD

Copy to for information and necessary action-

1. Smt. Maneka Gandhi, Member of Parliament & Chairperson, People For Animals India
Divisional Commissioner, Nagpur Division, Nagpur

District Magistrate & District Collector, Distt- Bhandara, Bhandara

Superintendent of Police, District Bhandara, Bhandara

Dy Conservator of Forests, Bhandara District, Bhandara

GIE N
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E£nquiry report on complaint made by Shri. Sachin Rangari, Sakoli, District Bhandara

Mr.Sachin Rangari, Sakoli (District Bhandara) has made a complaint alleging that tree
cutting, murrum cxcavation and illegal transport of forest produce outside the forest area took
place in Koka wildlife sanctuary during the time period December 2019 to May 2020. He has
alleged that Officers and staffs of Navegaon Nagzira Tiger reserve are responsible for the illegal
aclivities alleged in the complaint. ' :

To conduct preliminary enquiry, erld Director, Deputy Director and Asms;&ant Conservator
of Forest, Koka Wildlife Sanctuary visited Koka range and inspected various Compartments where
illicit cutting were alleged to have taken place in large scale. But no such illicit felling was observed
during field visit. In the same complaint he alleged that murum was excavated in koka range. Few

burrow pits were observed and murum excavated was found to be used for repairing the roads in

koka range. Thus murum extracted was found to be used for forestry activity. From the preliminary-
enquiry it was found that no illicit felling took place and murum excavated was used for repairing
the roads in koka range. '

In order to conduct enquiry in detail, compartments mentioned in the complaint were
allotted to officers, as shown below in order to conduct field inspection and enquire into the
complaint

. | Compartment No. | Officer to whom the compartment were allotted |
1 172&173 | Field Director, NNTR
1177 & 179 Deputy Director, NNTR

| 168 & 169 Sub DFO, Navegaon National Park
! , 176 & 180 ACF, Nagzira Wildlife Sanctuary
384,385& 165 RFO, Protection Squad (Wildlife), Gondia

Officers too v1sxted the allotted compartments and inspected the forest area to enquire the
allegations made in the complaint. Based on the report submitted by the officers, following thmgs
were observed in the compartments, allotted to officers, with respect to the complaint.

S. | Compartment Allegations inthe Enquiry report findings | Remarks
no - no. _ complaint s
1. 384 Murrum excavation and |1) Four illicitly " felled | GPS  track

cutting of 500 to 1000 trees | stumps  (measuring  0.29 and details of
. cum in total) were observed. | stumps

Two fresh stumps of Ain | attached
(felled 8-10 days back) with
less than 60 c¢m. girth,

Two 3 to .4 months old
stumps (teak 99 cm. girth
and bhirra 78 cm. girth)

w



2) Murrum was excavated in
three locations and it was
used for road repair works
in the financial year 2019-
20

385 Murrum excavation and | 1)No murrum was-| GPS “track
cutting of 500 to 1000 trees - | excavated. attached
2)No tree cutting was
observed.
165 Murrum' excavation and | 1)No murrum was | GPS track
cutting of 1000 trees over 3- | excavated. attached
4 ha area.
2)No tree cutting was
observed.
168 Murrum excavation and|1)No  murrum was | GPS  track
cutting of ‘500 trees excavated. and details of |
e+ s e J-stumps. .
2 ) 10 old stumps (2-4 year | attached
old) Ain - 1 no. with girth 93
; cm & Teak = 9 no. with girth
<60 cm
No fresh stumps were
observed
176 5000 trees were cut down 1)No murrum was | GPS  track
Murrum excavation. excavated attached -
2) No ‘tree cutting was
“observed. .
173 -Murnim excavation . and | 1) A burrow pit of size | GPS track
“cutting of 1000 trees 7*8*1.3 m was observed.

Murrun excavated was used
for road repair works in the
financial year 2019-2020

2) No tree cutting was
observed

attached

234




11. | 179 Murrum excavationv over an | 1)No murrum was | GPS  track |
area 20*25 feet with 8-9 foot | excavated attached - |
deep and cutting of trees.

y 2)No tree cutting was
observed.

12. {172 Murrum excavation and | 1)A burrow pit of size | GPS  track
cutting of trees. 4.5%3.5%1.25 m was | attached

observed.
2)No tree- cutting was
observed.
Transport of cut trees outside the forest
S ' No trees were felled and transported outside the forest by department vehicles. The

vehicle MH 35 D 423 (Bolero camper, the official vehicle of RFO Koka) is being used by RFO
-Koka for regular patrolling and duty. But the complainant alleged that 10000 trees were
felled and transported outside by the Bolero camper vehicle '

Summary of enquiry findings:

taken place in Koka Wildlife Sanctuary.

2) Only in three compartments (C.No. 384, 168 & 169) 17 illicit stumps were recorded. Even those

trees were not found felled during theé said period December 2019 to May 2020.
. PR

2) Murrum excavated in few locations was used only for road repair works, which is essential for
protection of forest and wildlife in Koka Wildlife Sanctuary. Thus it is clear that the murum -
excavated was used for forestry activity in order to conserve to conserve forest and wildlife by -
doing regular patrolling. )

w'

3) Allegation of using the vehicle MH 35 D 423 (Bolero camper, the official vehicle of RFO Koka) for
transporting 10000 trees which are said to be felled is the wild allegation made by the complainant. -
Even a layman will tell its not at all possible to transport these many trees in Bolero camper vehicle
even if these many trees were felled. This allegation, made without applying mind, itself shows
that all the allegations made by the complainant are baseless and frivolous.

" 4) When no illicit felling of 10000 trees took place in Koka WLS, it is inferred that the officers and
staffs are not indulged in any illegal and unethical activities.

From the enquiry by the officers after conducting field visits, the undersigned is of strong
opinion that the allégations made in the complaint are baseless and frivulous. Hence, necessary
action may be taken against him to prevent the complainant from wasting time and energy in

h




l ' conductmg enquiry on such baseless allegations. Moreover he should be blackhsted by the
department and his complaints should not be entertained in future

Hereby i submit the enquiry report for information and necessary action.

Encl:: GPS track and details of illicit stumps attached x\‘/

(RM.RAMANUJAM)
Conservator of Forest and F;g}d Director,
Navegaon Nagzira Tiger Reserve, Gondia
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List of illicit stumps observed in C: No. 168, 169 and 184 during field inspection

Compartment No. 168

~Sr.No ’ Name of tress Girth Remarlks
1 . Ain/Sa.ja 93 cm. .| Stump was 3 to 4 years old
2 | Teak 38 cm |"Stump was 3 to 4 years old
3 Teak 1 50cm, Stump was 3 to 4 years old
4 Teak 54 cm. | Stump was 2 to 3 years old
5 | Teak 43 c.m. Stump was 2 to 3 yea;iold
6 i Teak 32cm. ; Stump was 3 to 4 yea;s old
7 | Teak 33 cm. Stump was 3 tq 4 years old
8 Teak 54 .c.m. Stump Was 3 to 4 years old
9 Teak | 49vc.>m, Stump was 3 10 4 years old
¢ 10 | Teak 62 cm. Stump was 3 to 4 years old
L
Compartment No. 169
Sr. No Name of tress Girth Remarks
31 Dhawada 25 cm.. Stuﬁp was 10 to 20 déys old
2 | Ain .SO c.m. Stump was 8 to 10 days old
3 Palas ‘90 c.m. Stump was 16 to 15 days old
Compértment No 384
Sr. No. | Name of tress Girth Remarks :
1 Ain/Saja 40 c.m. Stump was 8 to 10 days old
2 | Ain/Saja 50 c.m Stump was 8 to TC days old
3 Teak 99 cm Stump was 3 to 4 month old
4 | Bherra 78cm Stump was 3 to 4 morith o]d:

(op 06D NNTED
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7 %0‘1 FICE OF THEC ONSERVATOR OF FORESTS & FIEl L0 DIREC EQR NAWEGADN NAGZIRATIGER RESERVE GONDIA

“anhhavan” % Toli, Kudwa isz { Gondia. Phone ’*sm 01782- 251232, 251250,

neervator of Forests

principal Chief

Maharashtra State,
Nagpur.

cachin Rangari , District Secr
0, Koka

. W K EEE ] e §
Ref. : This office tetter nu. S 2171 t i,

Sir,

1 \‘«i“‘, - P ¢ ) T %o g
Dwould like to hring to your ki ind notice that ]

For Animals (PFA), Bhar ndlara district has been arresiec

- him for

has been registered ag
Officer, Koka Range, Nax

Wim inlarge scale tree felling ¢

Mr. Sachin Ranganis the same onwhot seeless allegations avainst Range
Officer, Nagzira and §‘w.a§ syaffs on y : lia and social m

st o tarpish the image of NN

El
mentioned in the comp Jaint, were found took place in Naj

r\‘ ‘uf §<

e geay g P |
Dhrector and |

has made fresh com nst Range F

15t Decemb

For about 2 we
the extortion amount g

3

H is’éh eourt, Hence, RFO Koka

3h “mi ra distric

accepted money from
~dha F

“hin Rangari on 6th

xtort

ep Station,

E\’eﬁs}m m‘?i‘? he was arrested
mistrict Bhandara)

d produced be
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Moreover, while conversing with the mediator in the entire extortion episode, he was
‘R officials, citing the tase

already filed by him in Honble National Green Tribunal against NNTR sfficials with respect 10

threatening to file a writ petition in Honble High Court against N

ational

7

ira complaint. Hence, i kindly request you 1o bring it to the kind notice of Honble

A 1
gy ded

4 2

Green Tribunal and get the case filed by him quashed with a request ta fine the complainant heavily

for wasting the valuable time of the Honble National Green Tribunal, so that it may act as deterrent
to the blackmailers or extortionists from fling frivolous apainst officers  without any

suhstantial evidences.

rof 1, undersigned stated that MrSachin Rangari is in the habit of making haseless

o of the NNTR and harass the

Vide
allegations against NNTR officials and stafls just & o tarnish the in

ar that his intention 18

officers and staffs working in NNTR. From the extortion gpisode, itis very ¢
to extort the money in addition to hara ,wm the officers and staffs by mak
allegations against NNTR officers and staffs. Hence, i kindly request you not to entertain the
complaints from Mr5a ~hin Rangari against Forest iv;;m‘émmt in %’zsuzwé

ing baseless frivolous

Attached: News paper clippings in dailies.

ot and Field Director,
rve, Gondia

Conservator of For
Navegaon Nagzira Tiger R

Copy tor-

T D A g oy by et T ek TYATE 1F By T
Chief Conservator of Parests {wildlife) East, Nagpuriol

B T i,
Reserve,

m%i;a



| OFFIiCE OF THE CONSERVATOR OF FORESTS & FIELD DIRECTOR NAWEGAON NAGZIRA TIGER RESERVE GONDiA.

“Vanbhavan"T‘B.Toh,KudwaPkmd,GondkLPhoneNo.01782-251232,251250
Fax No -251250 E.mail. cfwlgondia@mahaforest.gov.in.

: Desk-Steno/enquiry/2020-21/ § 7 33

‘ Gondia, Dated :-)2/ /4/2020
CONIFIDENTAL

To,
Additional Principal Chief Conservator of Forests (Wildlife) East,
Nagpur.

Sub: Baseless allegations against officers and staffs from NNTR by Mr.Sachin Rangari, Sakoli,
District Bhandara.

Ref.: Your office letter no. steno/complaint/583/2020-21 dt. 02.11.2020
Sir,

I would like to bring to your kind notice few things with respect to Mr.Sachin Rangari,
Sakoli; District Bhandara. He is in the habit of making baseless frivolous allegations against NNTR

officers and staffs in recent days.

Complaint of illicit felling and new roads construction in Nagzira Wildlife Sanctuary

In the month of June 2019, he made a complaint against NNTR management alleging that
thousands of trees were felled and new roads were being constructed in Nagzira Wildlife sanctuary
in addition to other minor complaints. He forwarded that complaint to Maneka Gandhi madam,
MOEF & CC, NTCA, PCCF (wildlife), MS and issued press note also. His press note was given wide
publicity both in printing and electronic media. Field Director, NNTR and APCCF (Wildlife) East too
conducted enquiry and found his complaint to be a baseless one.

Again he complained to Maneka Gandhi madam alleging that forest dept officers are trying
to protect their own officers and staffs. He made a demand to constitute an independent enquiry
comumittee (with no officer from NNTR as a member) with the condition to take him inside nagzira
sanctuary along with the enquiry team during field inspection. His demand was accepted and a
committee was constituted with Collector, Gondia District as the chairman of enquiry committee
with three members from NGOs. They too conducted enquiry in presence of the complainant.

Just I would like to bring to your kind notice an incident, which happened when the enquiry
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Q) was in progress to prove that complainant is in the habit of making baseless and frivolous
40 2llegations against NNTR. '

l, On 30th July 2020, enquiry committee under the chairmanship of District Collector visited
'7“0\“ Nagzira Wildlife Sanctuary for enquiring the allegations made in the complaint. In front of



committee members and complainant, i requested District Collector "Complainant has damaged the
image of NNTR and officers like anything by getting it published in media. One major complaint
made by him is that 400 trees were illicitly felled in C.No. 125 & 126, which disturbed the
movement pattern of tigers. The boundary of both compartments are located within a distance of 3
km from my camp office and they are in core of the core zone. Villages are located at a distance of
10 km. from these compartments. It is not at all possible for anyone to enter these compartments
and fell the trees. He should show those 400 illicitly felled stumps today in front of the committee. If
he shows these many stumps, then i 1l accept that we have failed in our duty to protect the forest.
Second major allegation in the complaint is that new roads were constructed in the sanctuary. He
should show those new roads also to the committee”. Collector too accepted my request and
instructed the complainant to show new roads and illicitly felled stumps. Complainant didn't
showed even a single illicitly felled stump and new road. When i asked him why did he made such
bseless allegations, he maintained stonic silence.

Complaint of illicit felling and murrum excavation in Koka Wildlife Sanctuary

In the complaint made in the month of October 2020, he has alleged 10000 trees were felled and
transported outside using the vehicle MH 35 D 423 (Bolero camper, the official vehicle of RFO
Koka).Itis the wild allegation made by the complainant. Even a layman will tell its not at all possible
to transport these many trees in Bolero camper vehicle even if these many trees were felled. This
allegation, made without applying mind, itself shows that all the allegations made by the
complainant are baseless and frivolous.

General observations by officers and staffs from NNTR

It seems one among his malafide intentions is to his intention is to defame the Maharashtra forest
department, especially wildlife wing, '

Complainant seems to have no basic knowledge of FCA, WLPA and principles of wildlife
management, especially meadow development. This is what the officers and staffs working in NNTR
realised from the allegations made by the complainant against the officers and staffs from Nagzira
Wildlife Sanctuary and Koka Wildlife Sanctuary. Enquiring into such baseless wild allegations
results in unnecessary wastage of time and energy of the officers and staffs. When he was told that
tractor was used to plough the land in chital maidan for meadow development works, he responded
by saying that FCA was violated by breaking and ploughing the forest land. .

Number of tigers has increased from 190 to 312 in Maharshtra state. Maharashtra state is widely
appreciated both in India and World for doing excellent job in the field of tiger conservation. It
seems that malafide intention of the complainant is to tarnish the image of the Maharashtra State,

projecting that so many illegal things are taking place in NNTR and state government is not taking
any action against the officers. = :

Few press reporters who contacted officers from NNTR were also complaining that the complainant
is continuously pestering them with the request to publish the press note issued by him. It shows
the malafide intention of the complainant.
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In the latest MEE (Management Effectiveness Evaluation) excercise conducted by NTCA, New Delhi,
g ecured 12th position among all 50 tiger reserves in India and 1st position among all the'
‘ymgg‘M"ggém‘/le"s in Maharashtra. But the complainant is trying to project that officers and staffs in
NNTR are indulging in illegal activities, which in turn demoralise the staffs and officers working in
NNTR, which is located in tribal dominated, naxal affected and remotest part of Maharashtra. Now
conducting meetings with the field officers and boosting their morale has become the regular duty
of higher officials in addition to the regular duty. Around 50% of the field staffs ini'Nagzira
sanctuary, who promised that they will work for one more:syear: applied for transf
transferred:out of Nagzira sanctuary.

After making baseless allegations in his complaint dated 1st June 2020, he went along with two
‘persons on 4th June 2020 with camera and threatened Mr.Mahesh Bopche, JCB driver to say that he
felled trees using JCB while working in Nagzira sanctuary. complainantin this regard has been filed
by Mr.Mahesh Bopche, JCB driver in Goregaon Police station, District Gondia on 6th June 2020. This -
incident also shows the malafide intention of the complainant. He is ready to go any extent to
defame the officers and the department.

Just by making baseless frivolous allegations and sending it to higher officials, complainant is
harassing the officers and staffs and gets them engaged in unproductive work.

Officers and staffs strongly feel that the complainant is misusing the name of PFA in his favour to
threaten and-harass the officers and staffs; who are working day-and night in the remote, tribal
dominated, most backward and naxal affected area of Maharashtra state. Just -because of the
mischievous activities of this compalinant; the image of the PFA, which is well known for protecting
animals, is also getting deteriprated day by day in Gondia and Bhandara districts. . Hence, it should
be brought to the kind notice of the Chairman; PEA at orice

Hence i kindly request you to look into all these observations and take necessary action to prevent
him from making baseless allegations against the department in future. : T

. (RM.RAMANUJAM)
Conservatorr of Forest and Field Director;,
Navegaon Nagzira Tiger Reserve, Gondia

Copy to:-

Tﬁncipal Chief Conservator of Forests (Wildlife), M.S, Nagpur for information & necessary action.
2) Deputy Director, Navegaon Nagzira Tiger Reserve, Sakoli for information :



